{c) ifso, the details thereof; and
(d) the steps being taken in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF WOMEMN AND CHILD DEVELOPMENT
(SHRIMATI KRISHNA TIRATH): (a) to {d) Yes, Sir; Section
4(1) of the Juvenile Justice (Care and Protection of Children) Act, 2000 mandates
it.

As reported hy the State Governments/UT Administrations, of the total districts in the country,
Juvenile Justice Boards have been set up in 561 districts. The Government in the Ministry of YWWoman
and Child Development and National Commission for Protection of Child Rights are reviewing the
progress and coverage from time to time in this regard while allocating funds under the Integrated

Child Protection Scheme to the State Governments/UT Administrations.

Weltare schemes of women and children in

Jammu & Kashmir

4014. PROF. SAIF-UD-DIN SOZ: Will the Minister of WOMEN AND CHILD DEVELOPMENT be

pleased to state:

{a) whether Jammu and Kashmir State was also expected to register progress in schemes

for welfare of women and children ; and

{b) ifso, the schemes that were implemented in Jammu and Kashmir and success achieved

during three years ending June 30, 20117

THE MINISTER OF STATE OF THE MINISTRY OF WOMEN AND CHILD DEVELOPMENT
(SHRIMATI KRISHNA TIRATH): (a) to (b) The Ministry of Women and Child Development is
implementing a number of schemes for the welfare of women and children in the country including
the State of Jammu and Kashmir. The details of funds released to the State during 2008-09, 2009-
10, 2010-11 under various schemes are given in the Annual Reports of the respective years of the

Ministry, which are available in the Library of Rajya Sabha Secretariat.

The funds released to the State under major schemes of trie Ministry during the above period

are as under:
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(Rs.in lakhs)

SLNo. Name of Scheme 2008-09 2009-10 2010-1 2011-12
(ason
31.7.2011)

1. Integrated Child
Development Services
Scheme (ICDS)
(a) ICDS (General) 4557.80 8282.34 14470.74 2037.73
(b) Supplementary 697 .98 1671.09 1949.78 782,72
Nutrition

2. Raijiv Gandhi Scheme - b 20.55 268.62
for Empowerment of
Adolescent Girls -SABLA

3. Indira Gandhi Matritva - - 148.08 190.2
Sahyog Yojana (IGMSY)

4. Support to Training 27 .56 54.22 17.43 -
and Employment
Programme (STEP)

5. Swadhar and Short 13.84 22.59 34.67 15.84
Stay Home (SSH)
Central Social Welfare
Board (CSWB) Schemes

G. Awareness Generation 7.92 9.60 11.53 1.25
Programme

7. Family Counselling Centres 11.93 27.25 48.37 8.40

8. Condensed Courses of - 17.90 25.59 5.00
Education for YWomen

9. Rajiv Gandhi National 222.35 182.01 91.85 66.65

Creche Scheme

The Ministry has launched Integrated Child Protection Scheme (ICPS) in the year 2009-10 to
contribute to improvement in the well being of children in difficult circumstances and to reduce their

wulnerabilities. The State of Jammu & Kashmir is vet to sign a Memorandum of Understanding with

the Union Government for implementation of ICPS scheme.
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